RAJYA SABHA [1 December, 2006]

malnutrition costs India at least 10 billion dollars annually. While mortality has
declined by half and fertility by two-fifths, malnutrition has come down by only
about one-fifth in the last forty years. The inescapable conclusion is that further
progress in human development in India will be difficult to be achieved unless
malnutrition is tackled with greater vigour ana more rapid improvement in
future than it has been in the past. Malnutrition rates in some parts of the
country are the highest among children and women, due primiarily to
inadequate food intake, illness and such harmful child-care practices as the
delayed complementary feeding. In recent decades, the Central Government
has initiated some programmes to combat malnutrition. But these programmes
have failed to meet the needs of the poorest because of ineffective targeting,
implementation and coverage. For example, while the PDS absorbs 0.5 per cent
of GDP, it fails to reach the segments of population that need it the most. The
World Bank, along with the Government of India, in their effort to improve
nutritional standards, initiated the Tamil Nadu Integrated Nutrition Project in 1980

(request the Government to take effective steps and formulate a new and
modified policy to tackle the growing crisis in the country.

SHRIJAYANTILAL BAROT (Guijarat): Sir, | associate myself with what the
hon. Member has mentioned.

Demand for including tribal dalits within purview of atrocities against
SCs/STs act
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Demand to set up wage board for journalists and other employees of
newspaper agencies

SHRICHITTABRATAMAJUMDAR (West Bengal): Sir, the wages and salaries
of the newspaper employees, including journalists are decided under the
Working Journalists and Other Newspaper Employees (Conditions of Service
and Miscellaneous) Provisions Act of 1955. Under the provisions of this Act,
wages are fixed through appointment of wage boards for journalists and non-
journalist employees of the newspapers and on the basis of the
recommendations made by such wage boards. The Government of India, with
powers under section 12 of the this Act, notifies wages for the newspaper industry.
The last wage boards appointed for the newspaper employees, including journalists
in 1994, fixed the wages from 1998, submitting the recommendations to the
Government in 2000 Since 1998, the newspaper employees did not get another
revision in their wages. With galloping prices of the commodities in the market,
the employees are suffering because of erosion in real wages. Though the
Prime Minister has been oftern talking of setting up wage boards for the
newspaper industry, but no concrete steps have been taken in that direction so far. |
therefore, urge the Government to set up wage boards in respect of newspaper
employees immediately.

SHRI PR. RAJAN (Kerala): Sir, | associate myself with this Special
Mention.

Concern over attacks on Hindu Houses in Kazhakistan
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